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[ParTII—S8ec, 3(1)]

MINISTRY OF AGRICULTURE
{Department of Agriculture and Cooperation)
NOTIFICATION
New Delhi, the 13th March, 2001

G.S.R. 181(E).—In exercise of the powers conferred
by sub-clause (ii) of clause (¢) of section 3 of the
Insecticides Act, 1968 (46 of 1968), the Central Government,
after consultation with the Central Insecticides Board,
hereby makes the following amendments in the list of
existing [nsecticides included in the Schedule to the said
Act, namely —

In the Schedule to the said Act —

{a) forthe words **Piroxofop Propinyl™’, the words
Cloedinafop Proparzy!”” shall be substituted;

tb) for tha words *'Isopropazol’”, the word
Fluazolate ™ shail be substituted.

[F. No. 19-2/99-PP. 1]
P.D. SUDHAKAR, Jt. Secy.

Foot Note :—The following notifications were
issued earlier to amend the SCHEDULE to the Insecticides
Act. 1968 (46 of 1968). vide number.

G SR XE). dated9-1-75
G.S.R. 823 (E), dated 28-9-76

G.S.R 200(E), dated 29-3-78

G.S.R. ST(E), dated 6-10-79 .
G.S.R 32(E), dated 12-2-80 '
G.S.R 500(E), dated 18-6-95

G.S.R.83%(E), dated 14-11-95

G.S.R 31(E), dated 15-1-87

G.S.R. 730(E), dated 30-10-95

. G.S.R. 10(E), dated 3-1-96

. GSR 338(E). dated 21-11-96

G.S.R. 621(E). daged 27-10-97

G.SR. 224E). dated 26-3-99

. G.S.R 67UE). dated 28-9-99

G.S.R.868(E), dated 15-11-2000

G.S.R 69(E), dated 5-2-2001
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